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Shri Mahendra Kumar Mehta,
‘A’ Road, Sardarpura,
Jodhpur,

Rajasthan- 342003

Sir,
Sub: Compliance of CIC Order no. CIC/SEBIH/A/2019/155016 dated 08-07-2021

This has reference to your RT| application dated August 08, 2019 (received by SEBI on August
13, 2019) in terms of RTI Act, 2005 and in compliance of CIC Order no.
CIC/SEBIH/A/2019/155016 dated July 08, 2021. Our reply is as under:

Reply to the Queries at (1 & 2):
The information sought by you can be accessed at the following links:
https.//www.nseindia.com/invest/about-arbitration

Circulars dated August 16, 2010 regarding Arbitration mechanism in Stock Exchanges can be
accessed under the head Legal>>ISC & Arbitration category at the following link:
https://www.nseindia.com/resources/exchange-communication-circulars

Yours faithfully,

Goune

%jantos/h Kumar Sharma
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